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Human Rights Commission
team visits Kolkata fire site

A four-member team of the National Human
Rights Commission on Tuesday visited the
warehouses on the outskirts of Kolkata where a
recent fire claimed at least 27 lives. The rights
body had earlier taken suo motu cognisance of
the incident on January 30 after receiving a
complaint alleging gross human rights violations
at the site. The NHRC team along with local
police officials reviewed the working conditions
at the warehouses belonging to a decorator and a
popular food chain, Wow! Momo. The team will
also examine the role of authorities in overseeing
the living conditions at the warehouses.
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NHRC takes suo motu cognisance of
the protest by Kalbelia community
The National Human Rights
Commission, (NHRC) India
has taken suo motu cognisance
of a media report that people of
Kalbelia community staged a
protest by placing a dead body on
the road. demanding a designated
place for burial of their kins in
the Barmer district of Rajasthan
on December 29, 2025, The com-
mission has observed that the
content of the news report, if true,
raise a serious issue of human
rights violation. Therefore, it has
1ssued a notice to the chief secre-
tary, Government ol Rajasthan,
calling for a detailed report on the
matter within two weeks.
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NHRC organises meeting
on ‘Human rights violations’

The Mational Human Rights
Commission  (NHRC)., India,
organised a core group meet-
ing on ‘Human rights violations
emerging  from re-verification
and re-assessment of certificates
of government employees with
disabilities’ in New Delhi. It was
chaired by NHRC, India Chair-

person, Justice V Ramasubrama-
nian. Justice (Dr) Bidyut Ranjan
Sarangi and Vyaya Bharath
Sayani, Members; Secretary
General, Bharat Lal, Core Group
members, special invitees, other
senior officers, government rep-
resentatives and domain experts
participated in the meeting.
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Human Rights Commission
team visits Kolkata fire site

A four-member team of the National Human
Rights Commission on Tuesday visited the
warehouses on the outskirts of Kolkata where a
recent fire claimed at least 27 lives. The rights
body had earlier taken suo motu cognisance of
the incident on January 30 after receiving a
complaint alleging gross human rights violations
at the site. On Tuesday, the NHRC team along
with local police officials reviewed the working
conditions at the warehouses belonging to a
decorator and a popular food chain, Wow!
Momo. The team will also examine the role of
authorities in overseeing the working and living
conditions of people at the warehouses.
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NHRC team inspects Anandapur fire site

Kolkata: A four-member team of the National Human Rights Commission visited the site of the
Anandapur warehouse in Nazirabad on Tuesday. Thefire, that broke out on Jan 26, claimed at le-
ast27lives. The team inspected the accident site along with officers from the Baruipur Narend-
rapur Police. Therights body earlier took suomotu cognisance of the incident onJan 30 after re-
ceivingacomplaintalleging gross human rights violations at the accident site. Three people ha-
ve been arrested sofar and a special investigation team was formed to probe the matter.

On Tuesday, the NHRC team examined areas where bodies wererecovered, and reviewed the
working conditions at the warehouse, which housed two godowns, one belonging to a decorator
and another to a popular food chain. The team has already collected paperwork of the two ware-
housestostudy if they had therequired permissionstooperate. The NHRC team will also exami-
ne therole of authorities in overseeing the working and living conditions of people at the ware-
house. —Dwaipayan Ghosh
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YSRCP delegation to meet NHRC, SC Commission over law and order in Andhra Pradesh

ANI | Updated: Feb 03, 2026 23:06 IST

Amaravati (Andhra Pradesh) [India], February 3 (ANI): A delegation of the Yuvajana Sramika Rythu Congress Party
(YSRCP), comprising MPs, MLAs, MLCs, former MLAs, and former MLCs, will meet the National Human Rights
Commission (NHRC) and the Scheduled Castes Commission on Wednesday, seeking intervention over alleged
state-sponsored violence and a breakdown of law and order in Andhra Pradesh, said the release.

The YSRCP delegation is scheduled to submit detailed representations to the NHRC at 2 pm and to the SC
Commission at 3.30 pm. The submissions are expected to highlight a series of attacks on party leaders and
alleged human rights violations under the ruling coalition.

The delegation is set to demand a central probe into the brutal murder of Dalit activist Manda Salman in Palnadu
and raise concerns regarding the displacement and fear among Scheduled Caste families in the region.
According to the release, the delegation will also report alleged murder attempts and petrol bomb attacks on the
houses of former ministers Ambati Rambabu and Jogi Ramesh, the filing of more than 16 alleged false cases
against Rambabu, and ongoing intimidation of BC leader Jogi Ramesh. The party has stated that evidence of
police negligence and systematic targeting of YSRCP cadre will be placed before the commissions.

Earlier today, YSR Congress Party official spokesperson Rachamallu Siva Prasad Reddy criticised that Andhra
Pradesh is witnessing a dangerous rise in political violence, with houses being attacked and even targeted with
petrol bombs, creating fear among families.

He said TDP activists are allegedly entering homes and intimidating women and children, all while police remain
passive. According to him, attacks on YSRCP leaders' residences are happening without any meaningful police
intervention, and even the intrusion into former minister Ambati Rambabu's house was watched live without
action.

He stated that some sections of the police were acting under political pressure from Chief Minister Chandrababu
Naidu. He further claimed that since Lokesh took on greater political responsibility, "Red Book rule" has turned
into "bloodshed," and that political leaders and their properties now lack security in the state. Referring to the
Tirumala laddu controversy, he said Naidu had falsely alleged the presence of animal fat, while a CBI-linked report
found no adulteration.

He also recalled past speeches where Naidu and Pawan Kalyan used harsh language against Y.S. Jagan Mohan
Reddy and YSRCP leaders. Rachamallu urged the public to question both TDP leaders and the police over their
conduct, warning that continued inaction would further erode public safety and democratic norms.

This comes a day after the former minister Ambati Rambabu's house and office were allegedly attacked by a
group of TDP workers. (ANI)
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Jana Sena MLA booked on allegations of sexual exploitation

04-02-2026 Wed 07:53 | Local | IANS
Amaravati, Feb 3 : The Andhra Pradesh police on Tuesday registered an FIR against Jana Sena MLA Arava Sridhar
following the allegations that he sexually exploited a woman.

The police registered the case against the MLA under sections 318(2), 318(4), 88, 351(2) of Bharat Nyaya Sanhita
(BNS) and took up an investigation.

Following the directions National Human Rights Commission (NHRC), the Kadapa district superintendent of police
ordered the registration of the case against the Railway Koduru MLA.

The woman had approached the NHRC seeking justice after a FIR was not registered on her complaint.

She alleged last week that the MLA sexually exploited her for over a year on the pretext of marriage and forced
her to abort.

The woman, said to be a government employee, in a selfie video claimed that the exploitation began shortly after
Sridhar was elected as an MLA in 2024. She alleged that she was taken in a car to an isolated place, where he
assaulted her.

She alleged that she had undergone five abortions over the past year and that the MLA repeatedly tortured and
threatened her. She said that he also called her husband to force him to divorce her.

The MLA of Pawan Kalyan-led party, however, denied the allegations made by the woman. He claimed that false
propaganda and deepfake videos were circulated about him.

Meanwhile, MLA Sridhar on Tuesday appeared before a three-committee constituted by Jana Sena to probe the
allegations against him.

Talking to media persons after appearing before the panel, he said that he is ready to face the case.

“No matter how many cases they file against me, I will face them. Even if they file a hundred cases, I am ready to
confront them,” he said.

Sridhar also termed it an entirely personal matter and urged the media not to drag the party into it.

The Jana Sena, headed by Deputy Chief Minister Pawan Kalyan, named its leaders T. Sivashankar, T. Ramadevi, and
T.C. Varun as three members of the panel to probe the allegations made by a woman.

Jana Sena, a partner in the TDP-led NDA government, has asked the committee to probe the media reports about
the allegations against the party MLA from Railway Koduru constituency in Tirupati district.

It had directed MLA Sridhar to appear before the committee within seven days to give a clarification on the
allegations. He was also asked to stay away from party activities till the committee submits its report.

Note: The content of this article is sourced from a news agency and has not been edited by the ap7am team.
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YSRCP to seek central probe into AP violence, meets NHRC & SC panel

3 Min read

Author : Asianet News Central | ANI | Published : Feb 03 2026, 11:30 PM IST

A YSRCP delegation will meet the NHRC and SC Commission to seek a probe into alleged state-sponsored violence
in Andhra Pradesh. They will highlight attacks on party leaders, a Dalit activist's murder, and police negligence
under the ruling coalition.

A delegation of the Yuvajana Sramika Rythu Congress Party (YSRCP), comprising MPs, MLAs, MLCs, former MLAs,
and former MLCs, will meet the National Human Rights Commission (NHRC) and the Scheduled Castes
Commission on Wednesday, seeking intervention over alleged state-sponsored violence and a breakdown of law
and order in Andhra Pradesh, said the release.

Delegation to Demand Central Probe

The YSRCP delegation is scheduled to submit detailed representations to the NHRC at 2 pm and to the SC
Commission at 3.30 pm. The submissions are expected to highlight a series of attacks on party leaders and
alleged human rights violations under the ruling coalition. The delegation is set to demand a central probe into
the brutal murder of Dalit activist Manda Salman in Palnadu and raise concerns regarding the displacement and
fear among Scheduled Caste families in the region. According to the release, the delegation will also report
alleged murder attempts and petrol bomb attacks on the houses of former ministers Ambati Rambabu and Jogi
Ramesh, the filing of more than 16 alleged false cases against Rambabu, and ongoing intimidation of BC leader
Jogi Ramesh. The party has stated that evidence of police negligence and systematic targeting of YSRCP cadre will
be placed before the commissions.

Spokesperson Alleges 'Dangerous Rise in Political Violence'

Earlier today, YSR Congress Party official spokesperson Rachamallu Siva Prasad Reddy criticised that Andhra
Pradesh is witnessing a dangerous rise in political violence, with houses being attacked and even targeted with
petrol bombs, creating fear among families. He said TDP activists are allegedly entering homes and intimidating
women and children, all while police remain passive.

Police Accused of Inaction Under Political Pressure

According to him, attacks on YSRCP leaders' residences are happening without any meaningful police
intervention, and even the intrusion into former minister Ambati Rambabu's house was watched live without
action. He stated that some sections of the police were acting under political pressure from Chief Minister
Chandrababu Naidu.

He further claimed that since Lokesh took on greater political responsibility, "Red Book rule" has turned into
"bloodshed," and that political leaders and their properties now lack security in the state.

Referring to the Tirumala laddu controversy, he said Naidu had falsely alleged the presence of animal fat, while a
CBI-linked report found no adulteration. He also recalled past speeches where Naidu and Pawan Kalyan used
harsh language against Y.S. Jagan Mohan Reddy and YSRCP leaders.

Rachamallu urged the public to question both TDP leaders and the police over their conduct, warning that
continued inaction would further erode public safety and democratic norms.

This comes a day after the former minister Ambati Rambabu's house and office were allegedly attacked by a
group of TDP workers.

(Except for the headline, this story has not been edited by Asianet Newsable English staff and is published from a
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Congress criticizes TMC over Anandpur fire tragedy:Golpark violence prompts protest at Rabindra Sarobar Police
Station, residents fear safety and demand accountability

Kolkata 2 hours ago

Congress leader Adhir Ranjan Chowdhury blamed the ruling Trinamool Congress (TMC) for the devastating fire at
Anandpur. During his inspection of the site, the former West Bengal Congress president strongly criticized Chief
Minister Mamata Banerjee for not visiting the disaster area.

Tragedy claims 32 lives in Kolkata

Speaking from Nazirabad, Adhir said that anyone visiting the site could not remain unaffected. He added that the
tragedy in Kolkata, which claimed 32 lives, was entirely the responsibility of the TMC. He alleged that industrial
establishments in the state had been built with the tacit approval of party leaders, often ignoring safety norms.
Factory lacked safety systems, Adhir alleged

Adhir questioned why the factory lacked proper fire safety systems and highlighted that authorities did not know
the owner, the number of workers, or how permission was granted to build on wetlands. He also criticized the
Chief Minister for attending events in Delhi while the tragedy unfolded, calling her “heartless and conscienceless.”
NHRC inspects site 8 days later

Eight days after the fire on January 26, a three-member delegation from the National Human Rights Commission
visited the site. The fire destroyed the warehouses of a decorator company and a Momo factory. Police reported
several deaths and 27 missing persons. Three individuals were arrested, and documents were seized from the
decorator company owner. Several body parts required DNA profiling for identification. The incident drew criticism
from the BJP, Congress, and CPI(M), with Union Home Minister Amit Shah also questioning the TMC's role.
Congress protests on Golpark violence incident

In a separate event, the South Kolkata District Congress Committee gheraoed the Rabindra Sarobar Police Station
following an incident of bombing and firing in Ward 90 (Rashbehari Assembly), which caused panic and injuries
among local residents. Police had arrested 16 individuals, but the main accused, Biswajit Poddar, also known as
Sona Pappu, remained absconding.

Residents demand safety and government accountability

Congress stated that Ward 90 is a residential and sensitive area, surrounded by schools, colleges, and hospitals,
and noted that such criminal activities were not unprecedented. The party questioned why authorities had failed
to act earlier and emphasized that law and order must be restored. They also demanded corrective measures,
including action against the sponsors of these antisocial elements, who they claimed were linked to the ruling
establishment.

Congress highlighted that residents were living in fear and trauma, and asked how bombs and bullets could be
fired in the heart of South Kolkata. The party affirmed its support for the distressed people and urged the
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authorities to ensure safety and accountability in the area.
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YSRC Delegation To Call On NHRC, SC Panel Over Violence In AP

DC Correspondent 4 February 2026 2:20 AM

The opposition party has alleged widespread human rights violations under the ruling NDA coalition government.
VIJAYAWADA: A delegation of the YSRC comprising MPs, MLAs, MLCs, former MLAs and former MLCs will meet the
National Human Rights Commission (NHRC) and the Scheduled Castes Commission on Wednesday, seeking their
intervention in alleged state-sponsored violence and breakdown of law and order in Andhra Pradesh.

According to sources in the opposition party, the delegation will submit a detailed representation to the NHRC
around 2:00 p.m. and to the SC Commission at about 3:30 p.m., highlighting a series of attacks on YSRCP leaders
and cadres since the change of government.

The opposition party has alleged widespread human rights violations under the ruling NDA coalition government.
A major issue to be raised is the brutal murder of Dalit activist Manda Salman in Palnadu district. YSRC will seek a
central probe into it. The delegation will also highlight the alleged displacement and prevailing fear among the
scheduled caste families in the area.

The party will inform the NHRC about attempts to murder and petrol bomb attacks on the houses of former
ministers Ambati Rambabu and Jogi Ramesh, the alleged filing of over 16 false cases against Rambabu, and
continued intimidation of Jogi Ramesh.

YSRC leaders said they will present evidence to NHRC and SC Commission about police negligence and systematic
targeting of their party cadres.

( Source : Deccan Chronicle)
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FIR Booked Against Railway Koduru Jana Sena MLA in Sexual Harassment Case

DC Correspondent 3 February 2026

KADAPA: An FIR has been registered against Railway Koduru constituency Jana Sena MLA Arava Sridhar following
allegations of sexual harassment. Acting on the directions of the National Human Rights Commission (NHRC),
Kadapa district superintendent of police ordered the registration of the case. Police said the FIR was filed based
on the victim’'s complaint and preliminary inquiry reports. The case has been registered under Sections 318(2),
318(4) and 351(2) of the (BNS). Officials stated that a detailed investigation into the incident has been initiated.
Meanwhile, the Railway Koduru Jana Sena MLA who had remained underground for a week after facing serious
sexual misconduct charges has appeared before the party’s three-member inquiry committee on Tuesday.
The JS committee heard out the legislator at the Raj Residency Hotel in Railway Koduru.

Sources said the panel questioned Sridhar at length and sought explanations over reports published in print,
electronic and social media. The MLA is said to have denied any wrongdoing, He told the committee that the
videos circulating against him are morphed. He alleged that they are part of a conspiracy hatched by his political
rivals who, unable to tolerate his rise in politics, allegedly instigated a woman to level the charges against him.
Sridhar is learnt to have told the committee that the case is a “honey-trap” conspiracy engineered by his enemies.
The three-member committee is expected to submit its report to the party leadership by February 6.
Significantly, in the past, the Telugu Desam had suspended an MLA following similar sexual harassment
allegations.
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Sex scam: Criminal case booked against Jana Sena MLA

By Ramesh On February 03, 2026 | UPDATED 20:18 IST

Jana Sena Party MLA from Railway Koduru constituency Arava Sridhar on Tuesday suffered a major setback as
Kadapa district police registered a case against him under various sections of the Bharatiya Nyaya Sanhita (BNS)
following sexual harassment allegations.

The development comes amid growing controversy after a woman employee named Veena accused the MLA of
sexually harassing her and released multiple videos in support of her claims.

Initially, Sridhar’s family dismissed the videos as “morphed,” but later maintained silence as Veena continued to
release further footage, including clips allegedly showing conversations with the MLA even while he was present
in the assembly.

The incident has triggered widespread debate, with many questioning the conduct of an elected representative
towards a woman.

In response, the Jana Sena Party directed Sridhar to stay away from party activities and sought an explanation
from him. The party also constituted a three-member committee to conduct an internal inquiry.

The committee reportedly began its investigation on Tuesday, and Sridhar appeared before it to submit his
version.

Meanwhile, the National Human Rights Commission (NHRC) intervened and instructed the state government to
take appropriate action, leading to the police formally booking the MLA.
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National Human Rights Commission visits Anandapur fire site that killed at least 27

Published - February 03, 2026 08:03 pm IST - Kolkata

Shrabana Chatterjee

A team of the National Human Rights Commission visited the site of the Anandapur warehouse on Tuesday
(February 3, 2026), where a fire claimed at least 27 lives. Since the fire broke out on January 26, three people have
been arrested and a special investigation team has been formed to probe the matter.

Following the devastating fire at Anandapur’s Nazirabad, a four-member team from the NHRC visited the site for
inspection. The rights body had earlier taken suo motu cognisance of the incident on January 30 after receiving a
complaint alleging gross human rights violations at the accident site.

On Tuesday, the NHRC team inspected the entire accident site along with local police officials from the Baruipur
Narendrapur Police. They examined areas where bodies were recovered and reviewed the working conditions at
the warehouse, which housed two godowns, one belonging to a decorator and another to a popular food chain,
Wow! Momo.

The NHRC team will also examine the role of authorities in overseeing the working and living conditions of people
at the warehouse. The team arrived on Monday (February 2, 2026) and met district administrators.

On Tuesday, members collected evidence and later went to the Narendrapur police station to review the steps
taken by the police in investigating the accident.

Meanwhile, the SIT is probing alleged irregularities and lapses linked to the fire that claimed close to 30 lives. The
team will also seek to identify those responsible for the incident.

Wow! Momo manager Raja Chakraborty and deputy manager Manoranjan Sheet were arrested last Friday in
connection with the fire. The decorator who owned one of the godowns at the site, Gangadhar Das, was arrested
earlier on January 28 and remains in police custody.

Officials said the bodies of the deceased were burnt beyond recognition. They added that DNA tests would be
conducted on body parts to establish the identities of the victims, even as families wait for answers. Police
confirmed that 27 missing persons reports were filed at the local police station and that all of them died in the
fire.

Chief Minister Mamata Banerjee and her government were criticised by the opposition over alleged lapses in the
rescue and recovery process and claims of illegal constructions at the warehouse site.

“27 labourers were burned alive in Kolkata @MamataOfficial decided to go to Delhi but did not once visit the site,”
the Bharatiya Janata Party’s West Bengal unit said on its official social media page on Tuesday.

Senior Fire and Emergency Services officials of West Bengal had earlier stated that the godowns did not have a
valid fire licence and were operating without the required permissions.
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1in 6 food poisoning deaths in India reported from Telangana, second highest in country

MCCD is an official document issued by a registered medical practitioner specifying the underlying cause,
antecedent causes and immediate cause of a person’s death, following World Health Organisation (WHO)
standards.

By - Kedar Nadella | Published on : 3 Feb 2026 11:02 AM

Hyderabad: Telangana recorded 108 food poisoning deaths in 2023, accounting for 17.6 per cent of all such
deaths in India, according to the Report on Medical Certification of Cause of Death (MCCD) in 2023 by the Office of
the Registrar General, Ministry of Home Affairs, released on December 23, 2025.

The state ties with Uttar Pradesh for second position, trailing only Assam’s 199 deaths. One in every six food
poisoning fatalities in the country happens in Telangana.

This marks a 177 per cent jump from 2022, when the state recorded 39 deaths. While India saw a slight national
decline from 648 to 612 deaths, Telangana moved sharply upward.

What is MCCD?

MCCD is an official document issued by a registered medical practitioner specifying the underlying cause,
antecedent causes and immediate cause of a person’s death, following World Health Organisation (WHO)
standards.

It serves as a critical component of the Civil Registration System for collecting, analysing and reporting mortality
statistics for public health planning.

From street food to school hostels

Street stalls and eateries across the state came under scrutiny through 2023. The Greater Hyderabad Municipal
Corporation (GHMC) and police launched multiple crackdowns on food outlets following incidents that left dozens
hospitalised.

But street stalls tell only part of the story.

Government residential schools have recorded multiple incidents since 2023. Students fell ill in hostels across the
districts.

Food poisoning in state’s gurukuls

It's 2026, and the cases continue to rise. While official figures are yet to be put out for the last two years, the
National Human Rights Commission (NHRC) flagged over 800 food poisoning cases in the state’s gurukuls, with
several deaths among students.

Investigators found poor hygiene, contaminated water and insect-infested ingredients.

Meanwhile, the official data shows the gender split mirrors national patterns.

Men accounted for 96 of the 108 deaths in Telangana during 2023. Women made up the remaining 12. Across
India, males represent 66 per cent of food poisoning deaths. Workers eating at roadside stalls and unregulated
eateries drive this disparity.

Recent food poisoning cases in Telangana

January 31: As many as 32 students of the BC Intermediate Girls’' Hostel in Kothakota, Wanaparthy district,
Telangana, fell ill after suspected food poisoning. After they complained of stomach pain and vomiting, warden
Vijaya rushed them to the Kothakota Primary Health Centre (PHC) for treatment.

December 31, 2025: One person died and at least 14 others were hospitalised after reporting stomach pain and
uneasiness following a community New Year celebration at Bhavani Nagar in Jagadgirigutta.
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December 13, 2025: At least 60 students from various government schools in the city fell ill in two separate
incidents of suspected food poisoning after consuming meals at their respective institutions.

In the first case, 44 students of the Government Primary School at Chandu Nayak Thanda in Madhapur reported
iliness after eating the midday meal.

In another incident, 16 students of the Telangana Minority Residential School at Bagh Lingampally fell ill with
suspected food poisoning after consuming dinner.

Hyderabad's major eateries under scanner

Popular restaurants in Hyderabad faced scrutiny too. Cases linked to mandi restaurants led to multiple
hospitalisations. GHMC stepped up kitchen inspections across the city.

Other states moved in different directions.

Jharkhand dropped from 121 deaths in 2022 to just 2 in 2023. Uttar Pradesh fell from 158 to 108. Bihar climbed
from 157 to 199. Telangana's 69-death increase stands out against these shifts.

What gets counted and what doesn't?

The data tracks only medically certified deaths, which cover bacterial food poisoning, including Salmonella and
other foodborne infections. The actual number of incidents runs far higher. Uncertified deaths, unreported cases
and non-fatal poisonings fall outside these figures.

The gap between what gets counted and what happens on the ground remains unclear. But the certified numbers
alone place Telangana in a category the state cannot ignore.

1in every 5 typhoid deaths across India occurred in Telangana

The food poisoning numbers tell only part of the crisis.

Telangana recorded 202 typhoid and paratyphoid deaths in 2023, making it the state with the second-highest
death toll from the disease, according to the same report from the Office of the Registrar General.

One in every five typhoid deaths registered across India occurred in Telangana.

The state accounted for 18.8 per cent of the nation’s 1,075 typhoid and paratyphoid deaths, a concentration that
appears disproportionate for a state representing just 2.5 per cent of India's population.

Only Uttar Pradesh, with its far larger population, recorded more deaths at 377. Punjab ranked third with 118
deaths, followed by Delhi with 36. Maharashtra, despite being India’s second most populous state, recorded only
53 deaths.

How does typhoid spread?

Typhoid spreads through contaminated food and water. The bacteria Salmonella typhi enter the body when
people consume items washed with tainted water, prepared by infected food handlers who skip handwashing or
stored in conditions that allow bacterial growth. Raw vegetables, undercooked meat and drinking water from
compromised sources serve as common transmission routes.

The link between food poisoning and typhoid runs deeper than shared transmission pathways. Both reflect
failures in the same systems: water quality, food handling practices, sanitation infrastructure and hygiene
enforcement. Areas with poor food safety typically show poor water safety. Contaminated water used to wash
vegetables or utensils can introduce both immediate food poisoning bacteria and typhoid organisms.
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NHRC, India's Online Short Term Internship Programme for February 2026 begins

Press Release

National Human Rights Commission

New Delhi: 3rd February 2026

NHRC, India's Online Short Term Internship Programme for February 2026 begins

80 university-level students from diverse academic backgrounds shortlisted out of 1,114 applicants

Urging the interns to imbibe human values, Chairperson, Justice V. Ramasubramanian emphasises compassion
and forgiveness as the hallmark of age-old traditions and customs of Indian society

Secretary General, Shri Bharat Lal says, the internship aims at sensitising the youth to evolve as defenders and
ambassadors of human rights

The first two-week Online Short Term Internship Programme (OSTI) in 2026 of the National Human Rights
Commission (NHRC), India has begun. Chairperson, Justice V. Ramasubramanian inaugurated it in the presence of
Secretary General, Shri Bharat Lal and senior officers. 80 university-level students from diverse academic
backgrounds shortlisted out of 1,114 applicants from 19 States and Union territories across the nation are
attending it. The two-week programme will conclude on 13th February 2026.

Addressing them, Justice Ramasubramanian said that the OSTI, in line with the mandate of the Commission under
the PHRC Act to propagate the human rights discourse in the country, aims to provide college / university
students with a comprehensive understanding of promotion and protection of Human Rights. Quoting shlokas
from ancient Indian scriptures like the Rigvedahe highlighted that compassion and forgiveness have been the
hallmark of age-old traditions and customs of Indian society.

He encouraged the interns to make the best use of the exposure to the various aspects of human rights during
their internship with the Commission. He urged them to evolve as better human beings by developing a sense of
compassion towards others' suffering before becoming better professionals.

Before this, Shri Bharat Lal, Secretary General NHRC emphasised that the internship programme also aims at
sensitising youth to evolve as defenders and ambassadors of human rights. He said that the selected interns
should imbibe the values and knowledge from the eminent speakers during the OSTI Programme. He said that at
their core, human rights are about real people, lived experiences and everyday conduct. Therefore, the interns
also need to look beyond statutes and judgements to observe values in action, understand grievances, engage
with lived realities and reflect on how violations occur and more importantly how they can be prevented by
spreading awareness.

Smt. Saidingpuii Chhakchhuak, Joint Secretary, NHRC gave a detailed overview of the programme's carefully
designed curriculum. This includes lectures and virtual tours of institutions such as Tihar Jail, Shelter Home and
Police Station to offer direct insights into the realities of human rights. She further informed the interns about
various activities and competitions aimed at enhancing their understanding of human rights and boosting their
confidence.

Lt. Col. Virender Singh, Director, NHRC and staff of the Training Division were present in the inaugural session.
*k*
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Anandapur Warehouses: NHRC Team, Former Congress MP Chowdhury Visit Fire Site

by OMMCOM NEWS | February 3, 2026 in Nation

Kolkata: A three-member delegation from the National Human Rights Commission (NHRC) visited the Anandapur
warehouse fire incident site on Tuesday, to take stock of the situation. The area was also visited by former MP
Adhir Chowdhury.

According to the police, the delegation arrived in West Bengal on Monday afternoon. In the evening, they held a
meeting with the District Magistrate of South 24 Parganas. On Tuesday, they went to the incident site in
Anandapur. There, they examined all aspects of the situation and gathered evidence.

It is reported that they may subsequently hold a meeting with the Superintendent of Police of the Baruipur Police
District.

Meanwhile, senior Congress leader and former MP Adhir Chowdhury also visited the site on Tuesday. He directly
blamed the state government for its patronage for the horrific incident that resulted in the deaths of 27 people.
However, the police did not allow him to visit the actual fire site. Speaking to media persons outside the
Anandapur warehouse, Chowdhury said, “Such a major incident happened in the heart of Kolkata. It is impossible
for a factory to be built illegally on a wetland without the full support of the ruling party.”

He questioned why the factory lacked fire safety measures and why the administration was still clueless about
who owns the factory or how many workers were employed there. He alleged that such a death trap was created
by flouting the rules with the connivance of Trinamool Congress leaders.

Criticising Chief Minister Mamata Banerjee for not visiting the fire site, Chowdhury said, “So many people died just
a few kilometres from the city centre, yet the Chief Minister didn't feel the need to come here even once. She has
established herself today as a heartless, conscienceless and cruel ruler. She should have come here wearing a
black armband, but instead, she's performing a ‘circus’ in Delhi.”

The fire broke out at the Pushpanjali decorator’s warehouse and Wow Momo factory in the wee hours of January
26.

For 32 hours, despite working with wartime urgency, the fire service could not easily bring the fire under control.
Twelve fire engines were continuously deployed. Workers were trapped inside the warehouses and burned to
death.

The Narendrapur police arrested the manager and deputy manager of the momo manufacturing company.
Earlier, the owner of the Pushpanjali decorator’s warehouse Gangadhar Das was arrested.

(IANS)
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NHRC, India's Online Short Term Internship Programme for February 2026 begins

80 university-level students from diverse academic backgrounds shortlisted out of 1,114 applicants

Urging the interns to imbibe human values, Chairperson, Justice V. Ramasubramanian emphasises compassion
and forgiveness as the hallmark of age-old traditions and customs of Indian society

Secretary General, Shri Bharat Lal says, the internship aims at sensitising the youth to evolve as defenders and
ambassadors of human rights

Posted On: 03 FEB 2026 8:17 PM by PIB Delhi

The first two-week Online Short Term Internship Programme (OSTI) in 2026 of the National Human Rights
Commission (NHRC), India has begun. Chairperson, Justice V. Ramasubramanian inaugurated it in the presence of
Secretary General, Shri Bharat Lal and senior officers. 80 university-level students from diverse academic
backgrounds shortlisted out of 1,114 applicants from 19 States and Union territories across the nation are
attending it. The two-week programme will conclude on 13th February 2026.

Addressing them, Justice Ramasubramanian said that the OSTI, in line with the mandate of the Commission under
the PHRC Act to propagate the human rights discourse in the country, aims to provide college / university
students with a comprehensive understanding of promotion and protection of Human Rights. Quoting shlokas
from ancient Indian scriptures like the Rigvedahe highlighted that compassion and forgiveness have been the
hallmark of age-old traditions and customs of Indian society.

He encouraged the interns to make the best use of the exposure to the various aspects of human rights during
their internship with the Commission. He urged them to evolve as better human beings by developing a sense of
compassion towards others' suffering before becoming better professionals.

Before this, Shri Bharat Lal, Secretary General NHRC emphasised that the internship programme also aims at
sensitising youth to evolve as defenders and ambassadors of human rights. He said that the selected interns
should imbibe the values and knowledge from the eminent speakers during the OSTI Programme. He said that at
their core, human rights are about real people, lived experiences and everyday conduct. Therefore, the interns
also need to look beyond statutes and judgements to observe values in action, understand grievances, engage
with lived realities and reflect on how violations occur and more importantly how they can be prevented by
spreading awareness.

Smt. Saidingpuii Chhakchhuak, Joint Secretary, NHRC gave a detailed overview of the programme's carefully
designed curriculum. This includes lectures and virtual tours of institutions such as Tihar Jail, Shelter Home and
Police Station to offer direct insights into the realities of human rights. She further informed the interns about
various activities and competitions aimed at enhancing their understanding of human rights and boosting their
confidence.

Lt. Col. Virender Singh, Director, NHRC and staff of the Training Division were present in the inaugural session.
*k*
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Anandapur fire: Adhir blames TMC, calls it ‘administrative failure’

Senior Congress leader and former West Bengal Pradesh Congress Committee president Adhir Ranjan Chowdhury
on Tuesday squarely blamed the ruling Trinamul Congress (TMC) for the devastating fire at Nazirabad in
Anandapur, alleging large-scale administrative failure and political patronage behind the tragedy.

Statesman News Service | Kolkata | February 3, 2026 10:26 pm

Senior Congress leader and former West Bengal Pradesh Congress Committee president Adhir Ranjan Chowdhury
on Tuesday squarely blamed the ruling Trinamul Congress (TMC) for the devastating fire at Nazirabad in
Anandapur, alleging large-scale administrative failure and political patronage behind the tragedy.

Mr Chowdhury visited the site of the incident and launched a scathing attack on Chief Minister Mamata Banerjee,
accusing her of remaining indifferent even after one of the deadliest industrial fires in recent times. “It is
impossible for any humane person to stand here without feeling grief,” he said while addressing the media at
Nazirabad. “We are hearing that at least 32 people have lost their lives. The responsibility lies entirely with the
Trinamul Congress.”

The Congress leader alleged that such factories could not operate without the backing of ruling party leaders. He
questioned how a large industrial unit could function without basic fire safety arrangements and why the
administration remained unaware of crucial details such as the identity of the factory owner, the number of
workers employed, and the legality of the construction. Mr Chowdhury further alleged that the factory had been
built on wetlands, raising serious questions about regulatory clearances.

Targeting the Chief Minister directly, Mr Chowdhury said Ms Banerjee should have been the first to visit the site
wearing a black badge in mourning. “Instead, she is attending events in Delhi and putting up a spectacle. She is
evading responsibility,” he alleged.

Meanwhile, eight days after the incident, a three-member team of the National Human Rights Commission
(NHRC) reached the site on Tuesday morning, prompting questions over the delay. The team had arrived in the
state on Monday and held a meeting with the South 24-Parganas District Magistrate before inspecting the site at
Nazirabad. They were also scheduled to meet the Superintendent of Police of Baruipur Police District.
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Jana Sena MLA booked on allegations of sexual exploitation

Andhra Pradesh MLA Accused of Sexual Exploitation, Party Launches Probe

The Hawk- - Feb 03, 2026, 11:33 PM

Amaravati, Feb 3 (IANS) The Andhra Pradesh police on Tuesday registered an FIR against Jana Sena MLA Arava
Sridhar following the allegations that he sexually exploited a woman.

The police registered the case against the MLA under sections 318(2), 318(4), 88, 351(2) of Bharat Nyaya Sanhita
(BNS) and took up an investigation.

Following the directions National Human Rights Commission (NHRC), the Kadapa district superintendent of police
ordered the registration of the case against the Railway Koduru MLA.

The woman had approached the NHRC seeking justice after a FIR was not registered on her complaint.

She alleged last week that the MLA sexually exploited her for over a year on the pretext of marriage and forced
her to abort.

The woman, said to be a government employee, in a selfie video claimed that the exploitation began shortly after
Sridhar was elected as an MLA in 2024. She alleged that she was taken in a car to an isolated place, where he
assaulted her.

She alleged that she had undergone five abortions over the past year and that the MLA repeatedly tortured and
threatened her. She said that he also called her husband to force him to divorce her.

The MLA of Pawan Kalyan-led party, however, denied the allegations made by the woman. He claimed that false
propaganda and deepfake videos were circulated about him.

Meanwhile, MLA Sridhar on Tuesday appeared before a three-committee constituted by Jana Sena to probe the
allegations against him.

Talking to media persons after appearing before the panel, he said that he is ready to face the case.

“No matter how many cases they file against me, I will face them. Even if they file a hundred cases, I am ready to
confront them,” he said.

Sridhar also termed it an entirely personal matter and urged the media not to drag the party into it.

The Jana Sena, headed by Deputy Chief Minister Pawan Kalyan, named its leaders T. Sivashankar, T. Ramadevi, and
T.C. Varun as three members of the panel to probe the allegations made by a woman.

Jana Sena, a partner in the TDP-led NDA government, has asked the committee to probe the media reports about
the allegations against the party MLA from Railway Koduru constituency in Tirupati district.

It had directed MLA Sridhar to appear before the committee within seven days to give a clarification on the
allegations. He was also asked to stay away from party activities till the committee submits its report.

--IANS

ms/dan
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YSRCP delegation to seek intervention over Andhra Pradesh law and order issues

Written By: TNM (With ANI Inputs)

| Published on: Feb 3, 2026

A delegation from the Yuvajana Sramika Rythu Congress Party (YSRCP), including MPs, MLAs, MLCs, former MLAs,
and former MLCs, will meet the National Human Rights Commission (NHRC) and the Scheduled Castes
Commission on Wednesday to seek intervention concerning alleged state-supported violence and a breakdown of
law and order in Andhra Pradesh.

The delegation is scheduled to submit detailed representations to the NHRC at 2 pm and the SC Commission at
3.30 pm. These submissions will outline a series of attacks on party leaders and alleged human rights violations
under the current ruling coalition.

Members of the YSRCP will call for a central investigation into the brutal murder of Dalit activist Manda Salman in
Palnadu and express concerns about displacement and fear among Scheduled Caste families in the area.

The delegation will also present reports of alleged attempted murders and petrol bomb attacks on the residences
of former ministers Ambati Rambabu and Jogi Ramesh. They will highlight the filing of more than 16 alleged false
cases against Rambabu and continued intimidation of BC leader Jogi Ramesh. Evidence of police negligence and
systematic targeting of YSRCP members is expected to be submitted to the commissions.

Earlier, YSRCP official spokesperson Rachamallu Siva Prasad Reddy criticised the rise in political violence in Andhra
Pradesh, noting that houses have been attacked and petrol bombed, creating fear among families. He alleged
that TDP activists are entering homes, intimidating women and children, while the police remain passive.

He stated that attacks on YSRCP leaders’ residences, including the intrusion into former minister Ambati
Rambabu’s house, occurred without meaningful police intervention and that elements within the police are acting
under political pressure from Chief Minister Chandrababu Naidu.

Rachamallu further claimed that since Lokesh assumed greater political responsibility, the “Red Book rule” has
turned into “bloodshed,” leaving political leaders and their properties insecure. Referring to the Tirumala laddu
controversy, he said Naidu had falsely alleged the presence of animal fat, while a CBI-linked report found no
adulteration.

He recalled speeches by Naidu and Pawan Kalyan that used harsh language against Y.S. Jagan Mohan Reddy and
YSRCP leaders, urging the public to question both TDP leaders and the police over their conduct. He warned that
continued police inaction would further erode public safety and democratic norms.

This follows allegations that a group of TDP workers attacked former minister Ambati Rambabu’s house and office
the previous day.
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NHRC team inspects Anandapur fire site

Feb 4, 2026, 05.18 AM IST

Kolkata: A four-member team of the National Human Rights Commission visited the site of the Anandapur
warehouse in Nazirabad on Tuesday. The fire, that broke out on Jan 26, claimed at least 27 lives. The team
inspected the accident site along with officers from the Baruipur Narendrapur Police. The rights body earlier took
suo motu cognisance of the incident on Jan 30 after receiving a complaint alleging gross human rights violations
at the accident site. Three people have been arrested so far and a special investigation team was formed to probe
the matter.

On Tuesday, the NHRC team examined areas where bodies were recovered, and reviewed the working conditions
at the warehouse, which housed two godowns, one belonging to a decorator and another to a popular food
chain. The team has already collected paperwork of the two warehouses to study if they had the required
permissions to operate. The NHRC team will also examine the role of authorities in overseeing the working and
living conditions of people at the warehouse. —Dwaipayan Ghosh
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Hyderabad techie files plaint against MNC over 16-hour workdays; says exceeding stipulated 40-hour week
became an ‘unwritten norm'’

TNN | Feb 4, 2026, 06.46 AM IST

HYDERABAD: Accusing a major MNC of forcing him to intermittently work for over 16 hours a day during his 14-
year tenure, a former employee lodged a complaint with the Telangana labour department, seeking
compensation for the extra hours worked.

The complaint assumes significance amid a nationwide debate on optimal working hours for India's youth,
triggered by Infosys founder N R Narayana Murthy's call for a 72-hour work week to become the norm.

"It is impossible to physically or mentally work for so many hours. Also, when companies charge clients by the
hour, why shouldn't employees be paid accordingly?" said the complainant, Sridhar Merugu, who also approached
the National Human Rights Commission over the matter.

He said he was compelled to flag the "illegal practice" after the tech giant dismissed his request for overtime
wages and subsequently terminated his services. According to the IT professional, the MNC continued to push
him to work even when he was unwell and denied him late-night (8 pm to 4 am) and early-morning (4 am to 8 pm)
shift allowances, in violation of labour laws.

"For about 3 to 4 months, I was forced to work continuously for more than 16 hours a day due to a shortage of
resources. I was paid no overtime. I raised the issue only when it became too much to handle," Sridhar told TOI,
alleging that his termination in September 2025 was directly linked to his refusal to work under "unlawful
conditions".

"Instead of addressing my grievances, they laid me off within a week of me raising the issue," said the 45-year-old
professional.

Sridhar urged the govt dept to direct the US-based firm to clear his pending overtime dues, along with statutory
interest and penalties.

Unwritten norm in IT industry

Reacting to the case, other IT professionals from Hyderabad said exceeding the stipulated 40-hour work week
became an unwritten norm in the industry, to the extent that many do not even consider claiming overtime,
despite it being their legal right.

"Working even on weekends and holidays without pay became very common, especially post the pandemic. Be it
management, team leaders or employees, everyone knows this but chooses to turn a blind eye," said Santosh
Kumar, an IT employee with nearly 3 decades of experience.

He claimed that companies were increasingly pressuring employees to work overtime and indirectly threatening
termination if they fail to comply, citing resource shortages or budgetary constraints. "Many are working for over
18 hours a day. The work culture has deteriorated, and there is no job security," he rued.

Similar concerns were raised by C Vinod Kumar, president of the Forum for IT Employees, who said the work-from-
home culture exacerbated the problem.

"The concept of overtime pay has practically disappeared. Companies now expect employees to take client calls
even at midnight, following US or UK time zones, and work through weekends," he said. He described statements
by industry leaders, such as Narayana Murthy advocating 70-72-hour work weeks, as reflective of "a capitalist
mindset with little concern for employees' work-life balance".
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New labour codes to streamline issues

Members of the Hyderabad Software Enterprises Association (HYSEA) said while overtime and extra working
hours were not effectively regulated in the past, new labour codes that came into effect in Nov 2025 are expected
to address these issues.

"There may be some older, individual cases. However, going forward, ambiguous practices such as overtime
without pay will be streamlined, and such issues are unlikely to recur," said Phani Pattamatta, chief operating
officer, HYSEA.

Pointing out that changes are already visible, he said several companies, in their recent quarterly results, reported
an increase in employee costs following the implementation of the new labour codes. "These anomalies will be
regulated, and employees will be adequately compensated," he added.
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YR B Ieoia-1a B fohar &1 adae & & 3mfepr & fRarg o 361 & 3R o/ 9Rd g SMReT—alAl 22 & aehrerd <t TivadT 3@ &1
featsifer Y Arar famie Maw TR & ufafa Trpls Tper Y Ueierd Td = TR hi-de Whel hl TemTEr

29 Iyt WR fAemaes Tsfta faares, &iter wira o 3t ared, wTsTaT Ut Rt 31fAd e, v fRifdheaen fasr R waw, srerdn
Heel AR 3Meel MR AT, ufeasdt STk USer SeIhT ATUR Heet edel Al goriit Afgd 3Tdh TUTHATT il = g e fabam
Raér : e
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286478

ST SHGYR M # ol 31T, TUaSRET &4 3 "eT Rie ot fohar SR

TERT TSR SN (TIUTSIRET) & - geeiiy ufafafdrsd = siayR e & oift ST &l geT ®ie &1 GRT e f&fd &t
ST fora|

By : Gsidl | Update: 2026-02-03 18:02 GMT

ThIcTehTdT | ITETT AMETERR RN (THISRET) & diH Tt ufdfAfddsa 3 #iaaR &t iHqqR e # oft SIHT chl geHT ®Ie &l
2T o A o1 ST fovam

I AT refik drert F oft 37 & ot Ry R

gfe & HdTfadh, gfafAfarsa SiHaR qlugr ufeas sime ugdn 3R o &Y Si1 af&ivr 24 T & e Afsiege § gefrehra i
AR &l & THEYR R HeAT I W T, 5781 37617 efd & Tt gggsil &1 St form 3R ¥9d Sera|

¥t weR § o 3 1% A aresgR et & gfera srefteres & a1 do o Tohd 81

4t i, it & alvs Aar srefik Fes) 7 off geareia &1 SRk fohaTl IR 59 waTag e & fav e dk iR 35T AR ol SHER
ageraT, foreres aRumaasy 27 @il &l Hid g5

gTctifeh, gl A 378 ST o7 aTelt ST WR ST &hY gAfd 8l &1 7GR e & sTeR HifsarentHial @ a1d ahvd gu et = &,
"SRICTRIAT & STdl-ad ST FaI GeAT Tl 8| TTLRY uTei o gut gwede & o fhdt decis W 31y ®9 ¥ hRE@HT §9H1 3w g1"
35+ AT 35T foh ShR@M H T YREMT U o1 37Td T g SR UM i 373} Ik T8 THehRI il gl & foh PREM a1 Alfeich
M & a1 agi fha FHHART BRIRA &1 311 3TRIY 7T fob Suwedt & Adraf ol fAeftora & Fawt &t srad! ad gu 39 e &l
ST hRETHT ST T g

G HHAT FSIT GIRT STST RISl ST GRT A e T STeAra=1 I U AR 3 hgl, "R & ha I O o [ohelHIeR R g AR
AT Y ST Tett 71, kR oft gt A I8t o Y STgHd deh el IBTS | I 31T Gg i Uk A, A ofik g e & wu A
qrferd & 3T §1 3% T8 Plell Ul Fierept 37T AT AT, Afh 59 S ag feeet! H 'awem & @l §1"

RI, JoiSIiel SehRer & e 3R ara HIHT Thekdt # 26 STaRT bl 31T &1 715 | 32 € deh, &R hl AURAT & 1Y HIH HA &b
IISG SFALTHT JalT T UR SATHTHT & g 8] UT Fehl | 12 GHehel M3l IR A1 g | M o 3ar T HoIgy <l Hid &1 T3
ReqR g 7 At 9 areft ot & FAoR ok 3t AR oY RTAR o for &1 599 ugat, geaisifal 3Red & Mam & Arfasd
TER g1 ol RUAR o mar i
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ramesh-claimed-that-he-faces-a-threat-to-his-life-from-lokesh-4561801

YSRCP 34t Siift 1 7 ehel & ST &l W=l g1 T graT fhar

Dolly 3 w=adt 2026

Vijayawada fasrarer: qd #:ft 3k YSR aia urdi & At st Taer & Smar ot grar fasan i 37 1 ofk 39 uRar 6 gren oY
H3lT ART kST § TaART & 3R gl foh SR 9fasy § 3% Pl T gidT & df 39k foig TDP AdT I o [SgR g

3B ARIY IR o IAAGR el I7eh R TR g3HT gHell MP HiA=-T Rieft & A & etcher & Fder wr fosan man &m1 314 &gt fs TDP
Frichdrent % gfar fr dicerft ofik aweia & 3% R W Ugte a1 @ gHer fhar, St 38 iRes ©U & @ dhent 3R I uRar &t
S <hY FIfSTeT AT fgm 2| SRt T8er ot 3R NTR fSiedi o YSRCP Ad13fl & Arel SefeddeH & 31U+ SaTe W Hif$ar & a1d &
g

YSRCP 3dT 7 &gl foh a8 w1 dehear ahl ST 3adT 3R a18.QH. ST HIgH ¥g! i 3UHT AdT A 8, 3R FaTat foha foh 59 396
1 & T SIS STRIU TG ST g 8 df &1 S8 U g1 d1gq | STt TR A gl foh & gHet TRBR hl ATRIHAT IR FaTd 35 areit
JATATST bt gU A 3R YSRCP # g af (BC) & arail ot 53 & fog fobw 11 @ €, a1fh & stern dg o 31 3817t ofRYg ot s
3T BR IR gHAT &het & foIg Aehs! TDP shrichdlaf ht Jeram T o7 3R 39 geT Pl adichda 3k fUee aerl R g9at & ©u & 3@
ST ARy

YSRCP 3t 3 grar foar foh gea fe@m ok enfivet &l & 9 gam & srasig, sifdert iRvaiat 78t o 28 9, afcss 396 faems &
A Gof fohq ST 38 &1 3751 3T SR T foh Gfoterentil 3+ch UIRaR chl T&TT et oh Sl HEIER] o 919 @3 &, Safch g7l &
R 39S T, uett 3R a7 TR & iR &, fud IhY ST &t We=T 2Tl

g9 offw, UTel 3renel S Hig g1 & 421 IR YSRCP & chald shIierd | g3 Ueh STUTd d6eh H, AT GH-GAh HSSiTell ST IgT
3R e uRug & fAuer & a1 Sl RREIT & Aga d gk Jareit 3 gd w@:ft siarch THearg wR Hfd g & v ok gd w3t st
A & ER TR U g9 UR <1 hl | SI-HaRAT & G R IR T 3TRIY o711 §U, 51 el foh HEAHAT Igag A3 & dad I5d
Pl STt ST F ercher faar wan § SR Tum Y o urdf @R Y "afaat” oY It da W & Sireedt | Aarsi 7 et o emeht ofik urdf
Aarait & o= R gHel & SR fAueft smarsii  garar i @1 8, afdh SR qae et foh 38 et & YSRCP de =gl gevft 3iR urdf sroanm
M 3R a9 el

SEIH TRBR TR oTg YE1E W faaried sari & faHTel & el i WIaHTSi ot S8 UgdT o 3TRIT el SR e Arag & HTehl
HITT &Y ART 1| G A SR @ s o= 131 & eiar g g w3t ofiR faremaes! &t AT smman ma, iR grar fohar o gfers &
fAfsharar 7 gemeRl ot ok fwra <t &1 YSRCP Saraff 3 31wt shgr {36 gfo fRived savik gt 1 8, SifieRt aR-arR gRen & g gam
R +ff Fare el 3 2@ & ofR o A A ot Hifgdt & G € ha gof e @ &1 361 39 g8 i fieeh # IoM, Shie o iR Aga
HeTiehR AT & HUeh e hl AISTAISAT chl BITUT | FTeT o ASTITdeh Sidgrd # g T3 ehl AYdAYd SdTd g, Uret Adrait 3
gl foh & Toiifdes 3R FIEH 8T8 SR W&, 39 T Pl dhg TRBR dch o ST 3R Sa1 Y I Jerawt, 3R FR I et b fauer
I U X chl HITALT SMRERBR ATRM gt |
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nhrc-team-and-former-congress-mp-chaudhary-visited-the-site-of-the-fire-
4562475

JTeqR Mam™: NHRC &4, g &hilg |ide et 3 3T areft SiTg el SRT fekar

Dolly 3 w=adt 2026

Kolkata hieteIdlT: J2el gA I15cd hHISH (NHRC) & oI H&&l & Ueh STelfier A HITeTdR e lelld e SIS o+ & feig 3THEYR
PRI 31T T dTeiT ST ol GRT ST | 9 SlTch b1 SRT U i arefiR dterst 3 oft famam

Gfed o HdTfaieh, St THaR g ot ufedd siTTel ugar| o i, 3514 afaur 24w & fSfgae afSwde & a1y ues Hifdm &
IR &, & SHEYR H TeAT alell S W Y| dgi, 351+ glaid o 9T ugg il hl i i 3R Hed sopgl fhul @R g fh A ag &
ISR Yo St & gfere guidse & are Hifén o gand 8l

zg &g, Fite & DfFaR A1 ok gd Tigg sreflk et 7 off werar @t 39 STTg @1 ST fhaT iR 27 @t Y Hia areft 59 s
geAT & foly He IR R U537 TR &l [SHER 3811 gTelifch, Jieid = 78 ST @7 dTelt 3Tl SHTg U= ST i Seireld 8l 4l
TR RRETIH & a1 Hif$am aredt § a1d ad gu et 3 hgl, "ehietehldl & fei-afta ga-t S5l g g | Garert urdl & R Jui &
forT deeis R eidy ®U & el ST ARHKRA 81" I FaTe 35T foh Tkt # ST & YREM & IS A 18! & 3R TLIE ot oft
ff g Rt 781 uar foh et a1 ATfcies i & AT gt fohde ASTgR B R &1 IBIA SIRIT AT foh JURLE hidid o A3 i fAeftsrra
Y FaHT 1 Iectad Seeh T Hid ol SiTel =11 1T |

el Tt FSif & STRT T aTelt SHTE UR A 37T Y ST e gY ATt 7 g, "2rer & IR & F© & fhairfier ¥ g IR
AT AR 7Y, iR oft geegwsh ot Tep AR ot agi 31T hl SRR HEgH el g3 | I 37T W ol Ueh s, fa1 faet areft ofk g emdes
& IR IR H1fad fohar 81 3¢ Fgi Il S8 Ugeh T Mgy AT, Afch 58 JoTd, ag faeett # 'Ahd’ T @l 81" 26 ST hl Gas-
GoIg Juaisifel ShRex o dAReTSd SR arat #iAY Sherdt 7 317 &7 78 Y| 32 € dh, og TR W M A S A1aelg, HIRIR Fidd 3T
TR T & hIg el UT Fehl | TRE TIRIR $9T1 TR d-1d 2| ASIGR JAREISH & e thf MY 3R STefens 7R 1Y | REGR Yferd = At
T aTett U o A-oR SR fEt ARSR ot IRTR & folaT 81 599 Ugdl, YodiSifel ShIReR & SORETSH o Hlfeleh THITER Q¥ i
RTAR fepar mar am
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Source: https://jantaserishta.com/local/west-bengal/fire-breaks-out-at-
anandpur-godown-nhrc-team-visits-the-site--4562742

JHGYR MerH # oft 3111, TATISTRE S = we1 ®iel o fohar 3R

SHIDDHANT 3 WRast 2026

JTEYR e # & ...

Kolkata SIcierrdT| AERT AT RN (TIYTSRET) & 9 Teeiig UfafRfaHed & HiTear et $THEqR Mam d at 11T i geT
I T GRT e [ o1 STrereTT foram | itk Aar srefiR =terdt 3 oft 5@ &3 1 SR fomam | gfere & ganfares, ufafafdvsa Sivar qusr
GfedH STTeT UgET SR 2T i I51- Sf&I0T 24 AT o el A & HelTehld &l | HITeTaR & & SR [Rd Te1 el R Y, Sigi
S5+ fRIfa & Feft ugqgsi o1 ST foram 8k |9d Sem|

O e g foh 3 a1G A sy et & gferd srefteres & a1 Joh e Tond g1 391 d19, Fite & aRs AT erefik dtet 7 off geArea
1 QR fhaT| IEIH 9 WITaE 8T & fad Hd dR IR I57 TEHR &l SHeR sgem, e aRkumaeazsy 27 @it & Hid g3 |
gTetifeh, gfeld A 38 SIFT o717 aTefl STTTg UR ST hY SrgAfd a8l &1 S-iaqR e & smer Hifsarenfiial @ ard ahvd gu =tedt 3 &,
"SRICTRIAT & STdl-sd 31l T8I TeAT gl g1 TareRt urel o guf awedd & fom fhdt decis W 3rdy ¥ 8 hRE T a9H1 3 g1"
361 FaTeT 31T foh hRE™ # 31f RET JUTIT e ST9TT T g TR UM ot 31+t deh a8 STHepRT &t T8l & foh R ot Aifeich
& & a1 agt foha AR SRIRA &1 3811 3TRIY e fob Srgwredt 3 Adrafi ol fietra & et 6t sl avd gU 39 e &l
ST HRETT ST T 8

TRFHN HHAT TSI GRT TSI el &1 GRT A e &l STelraT i gU e 3 hgl, "R & he I o 8 fhelHIeR g 3 AR
T Rt ST et 718, ke oft gt A I8t o R STeHd deh el 3818 | 381 31T Gg i Uk (A, At ofik g e & wu A
arfera R 3T §1 3= T8t el ugt FiereR 31T AT 2T, Afh 50k st ag faeett & 'awmem’ o w6t g 1"

TR, JoTiSITel SehiRex & TG 3R ara JIHT thrg! # 26 STa<) &l 31T o T8 | 32 € deh, JGKIR hl IR & AT HIH Hedt &
IS LT FaT 1T UR SATHTHT & I 8] U1 Fehl | 12 A MSTT AR A1 a1 | METHI o 7GR Tl HoIgy ol #Id 81 T3
TR g 7 A g9 aTeft ot & FAor o 3t AR ot RTAR A forn &1 599 uge, geaisifel 3Red & Mam & HAlfeldh
TER g1 ol ARUAR fomam mar )
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TRgRRd fAden &Y sMedt? Fiver & Ade erg iua oh1 AHeT

HHATTHR TN Y MESATS o ITASIG ATST H Helh chl e 13T URsT1 ot g ST § gt TRSBR I 1iRar iR FareT @s ga|
Ramkrishna Vajpei

Published on: 3 Feb 2026 6:46 PM

Noida News: National Human Rights Commission (GTUT3RE) gRT Jdehl hl TRAT 3R AfIRRT i 3&m & iy IR e
fAdert & arasig SR Uaen # ST Ut fohd=T TivRaT & 1 8T €, S9! [drsi-eh 33TexUl UHaR hl 19T # 9T+ 3| Jgf Ueh
ek &t FAdTT ormer gfstT il T ST o1 AHe Tepter # o1 8, o nemafies ddensfierdn ok Sameest R gard @3 o Ry &1
Teer & Riftamr wia Pard @R 7 srarear e ot ot gferd I sraad I HRATS G A & 91G A9 Pl UReAreH & fag
FeR-94 ST | GRS T TR § foh 519 & UIReATEH §199 A 219 37 Ugd, dl 981 Aisjg hHaTal 7 399 09 & A & e af | 79 7
A IR WIF 7 7T B 81T T T SThR o 341 3R TR 37 F off 3rrepY 1 3ida: 21a ot {31 shust & gt uRksii ol Iig Rar
TIT| HSIGR BIche UIRSTHI chl QHLTH UTE § TG WRIGHR 21d i GehT US|

AFAEHRR TN = AaTehRr Txeor sifafFam, 1993 & dgd W fahan ¢ fo dfde™ & srgwde 21 § urd Sfiaq, I ok TRAT
T fYPR hadt STfdd AferT des HAd T8l 8, dfeh Jd IR dh it THH ®Y & A1 8T 8 | GoiiF P 3R Afva 353 =raremt 7 «off
THY-GHY R 39 RAgid H g H 1

HIT & AR SN & T fAdsr

HIfE-19 Y gERt R & SR a1 Teean § Hial SR 2 Ueer i gl 3Ed gT TTTaerRe! & Foft st ofk dhg anfda udsi
& foiT Teh RS vearegsil ST it off | 3Teh dga o A Ader far o fah:

* 7 YRR I G, YT 3R TRAT & 1 FHTAT S1Q

* UREHTCH & 91C 219 bl hUST G Gehehy, 3T /a1 § Ul et Fiar STY

* IRGATA, AT, gl 3R I 92mee & fag T SOP 18 SI1g

* 3Tell & 1Y his ST AT ST FeIgR = gl

* JifaH HERR/ST8-TUhR 9HY R 3R a1fch-Tiwpfder TRurreli & R gt

* 37 fAdeN & SgUTe IR 4 g & iR Rt s @t Asf smg

st &t gear = R &

AIQeT & 219 ot A Srgen # GiUT ST A Shae g4 (G2l &l Seeied g, Jfedh Jdh o TRAT IR Hierm amara off g1 aRsH! & SgaR,
Ig G 3k oIy TR AIAeh SATHTd Sl HRUT ST | AFATERR HISH! bl heHT ¢ foh g TeHT aeuid! § foh Mgsarg srrel | al §,
A 37ent UTer S R gfAfeda 78l fohar s @

e STt @S B8 &

Y HeHT 7 Uah IR e I8 gard 3a1 fear & fi—

* AT IR UG TRGR A TATISNRE! i Ugargert ol G 7ivfiRar & o fomar?

* T 3R ATl 3R IR TTth oY Fceh! cht TTRHAT i @ gl ufAeror faam mar?

* greft Srfretiat i STereegt aa ghfl a1 AT wigel J gd STQ?

AHATERR HRIchd(aTl el he-T & foh afe 9 TN H **31 hRATS** g gs, ol I8 HaeT SIE fob Fcleh & HTERRI i cre
RN Gaeeiie T8l &1 o/ g 59 wR fedh § foh STk Ueer TReR 3R U2 59 A § ol hgH SoTd & 31R &l TIUT3RY! &
32T i adfdes ®9 & AR A FI feen A SIS 314 ugd gidt g a1 A8l
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sridhar-accused-of-sexual-harassment-fir-registered-20320192

‘HR H ST Teh GAH ST1g WR...", U hedT0l & A dTell Urel & faemres R A 2Mwor &1 3R, FIR &S

Sexual Harassment Case: Afgel & fisrad tR 519 1 MLA 3RTar sfier 3 f&etres @i Mot ot ArHel gfo 7 gt o foran 81

2 min read, 9Rd | Saurabh Mall |Feb 04, 2026

Jana Sena MLA Sexual Harassment Case: Ua- &edTul & A dTelt 51 97 Ut & femaes srmar sfier ok g Afget 7 vk o=
MU (Sexual Harassment Case) & 3TRIY oY &, foieah a5 gfeis = 371ch et UhaATEIR Gof e off 8l

Afger 7 e iR emRig

HigeT T 3R & o e 38 aR A faTe 7 Svg R & 1Y 3R ARdie 6t| 2} o1 S179T I Teh TTel & SATeT 99 dch
3T MU (Sexual Harassment) foram ga=1 &t w181, 394 ag +ff gran fhan o faemies 3 Sare 3Test M urd shra™ o1 gard STaT|
Hige chl fRIRIT TR YB3 H AHT Gof ol gofl, fordes arq 38 =g &t Irite # AP AHaTfeR ST (NHRC) T GRSt
W@ | TITT3RET & fAger e & shew et & gudt A e7d ohige o [Aemries & ATk SRaTs 1 31T faT| g9k a1g gferd =
dieTad i g TR grTsii- 318(2), 318(4), 88 3R 351(2) & dgd HIHT Gl o ST1d YF R ol 8l

femaes 3 Afge gRT @Y Y SIRIGT & gHR

TRBRI HHART TdATS ST 6! AT = Yeh Tohl difsar # arar fohar fos sfter & 2024 # fAemaes g SH & Jid 916 & 8t SHET AT R
B TTT AT1 IFA R T {6 I8 R A fIsTem Ueh A S WR o ST 7T, STgh 39 Sk 919 ARUIE |

3T+ SR & b e uah 91t & 39+ Ui R 1efurd o 3ik faemges 3 3@ aR-aR varfsd fasar ofR emeprar 39+ g8 oft
garaT {3 3T 3T Ui Y B deh 3T delTeh o & g Forey fhar

gTcTifch, e ShedTuT o A aTetl UTeT o faemaes 3 Afger gRT @Y 714 SRl ¥ $9R fohar g1 381 arar foka foh 37k aR # grat
TR 3R Euthes difeat tharg g

femaes sher: &R Qe TR Siam oft o ot fohg wimg

29 off, S A1 faemges gier HiTelar &l 39 i gewit afafa & am- 9er gu, o ardi 3 37 f@eres ot siRiat &6 s & fag
AT g | FfAfA & T 92 g & 91g 381 HifSAT & el foh a8 39 QR ATHe ol 9THAT e & il O avg IR 81

sfter 3 g, “IR e a1g foha= oft & &<t g, & TaehT T ST | 3FR &t v oft &1 g, a9 ft & I 78l ggm” S84 39 e
ot STt ATTeT Sard gu Hifear § erdier &t foh 39 urdt & 7 Sfrgr s

S 941 UTet A 59 A i ST & foig e Adrei- &, faeies, & edt ik &4t asur ot afafa o gew s §, St afger grr
TG 7T 37RIGT <t S et |
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Source: https://hindi.sabrangindia.in/article/social-activist-harsh-mander-
statement-on-the-assam-cm-threats-of-filing-fir-i-will-continue-to-work-

for-minorities

¥ & HTH I Hl THSATSSIR chl eHfhal TR HTHTST hidehd g4 HaR el ST “feUeedeh] & el e el g

Written by sabrang india | Published on: February 3, 2026

GTATfoI RichdT 8Y HaxX gRT 31H o JEaHa1 feddT foar et &t o gt (Fiver vt gaemmT) & fEdms o 18 faakrag
femaforat ot A fieel & st @ U # fAeprad g1 Heg T & STare # Wi 7 #e & [EGaTd O A Gof o ol el <t g1 39
R gfafehar 3 g8 HaR 7 T fob $ AR T 37ch hTH TR hig SIER gl U

Y o EHa fgHdT fawar emf 6t arfdat or ufdfdhar 3d gu AMaTaerR wRichdl g4 He = gl foh 3Tehl I7ch e TR hig THTT
T2 U2 SR J STl & BRI & g T Aot & A hH whed @

TRaed & o g2t TedTg fY e & g¥ Hex & qaemEl & e 6HY 72 farerug frofort oY da fRear foxar smi & fvg Reett
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